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4. denial”of any credit, credit guaran-
tees, or other financial assistance by
any dcpartment, agency or instru-
mentality of the U.S. Government;

5. the U.S. opposition to the extension
of any loan for financial or technical
assistance by any international finan-
cial institutions;

6. Prohibiting US Banks from making
any loan or providing any credit to
the GOI, except for purposes of
purchasing food or other agricultural
commoditics;

7. Prohibiting the EXIM Bank from
giving approval to guarantee, insure
or extend credit, or participate in
the extension of credit and support
of US exports to India; and

8. Prohibiting the export to India of
specific goods and technology sub-
ject to export licenses by the Com-
merce Department.

In October, 1998 the US President
signed omnibus Appropriation Bill as a
result of which he now has authority to
waive sanctions other than military re-
lated sales and dual use items.

Using this authority, the US President
has restored EXIM Bank, OPIC and

TDA ()‘pe;gtions. Activities of US Banks
have been resumed. Military education

and training programmes (IMET) have
also been resumed.

(b) USAID, which channelizes US
Economic assitance to India have in-
formed that as a result of sanctions an-
nounced by the US Government, they
might obligate grant development assist-
ance of US $ 35 million in US FY 1998 as
against US § 55.2 million in US FY 1997.
In addition to proposed obligaltion of
development assistance of US § 35 million
in US FY 1998, USAID may disburse

food aid of US § 90.5 million in US FY -

1998. In US FY 1997, USAID had dis-
bursed food aid of US § 87.4 million. To
sum up the level of assitance in US FY
1998 is likely to be US $ 125.5 million as
compared to US $ 142.6 million in US FY
1997.
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(c) The general approach of the
Government in countering the effect of
sanctions is to try to get a better under-
standing of our position on the part of
other countries and also to encourage
private capital flows to substitute for
whatever reduction takes place in official
flows. To this end the Government is
pursuing its stated policies of encouraging
inflows of foreign direct investment or
NRI flows and ecnsuring that our
ecanomic situation is strong and such as
to create confidence in financial markets.
It is also expediting various programmes
and charges which will improve the gen-
eral climate for investment, growth and
cquity.

Playing of provocative songs during

Indian Airlines and Air India Flights

*130. DR. C. NARAYANA REDDY:
Will the Minister of CIVIL AVIATION
be pleased to state:

(a) whether Government are aware
that in the flights of the Indian Airlines
and Air India, occaionally tunes of pro-
vocative songs are played in the form of
instrumental music at the time of taking
off and landing to the surprise and en-
noyance of passengers with a taste for
good music; and

(b) if so, whether Government would
consider the desirability of replacing such
tunes by classical or semi-classical tunes
of Sitar, Veena, Sarod, Flute and other
instruments by emincnt artist; so that the
passengers could fecl happy and relaxed
whilc ¢ommencing and completing their
journey?

THE MINISTER OF CIVIL AVIA-
TION (SHRI ANANTH KUMAR): (a)
and (b) Tunes of provocative songs are
not playcd on board Air India and Indian
Airlincs flights. Music played on Indian
"Airlines flights include classical, scmi-
classical and folk tunes played on Sitar,
Veena, Sarod, Flute and other instru-
ments, Western instrumental music is
playcd on Air India’s flights. However,
Air India is in the process of making new
boarding music which will include Indian
wclassical/semi-classical  tunes  of  Sitar,
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Vecna, Sarod, Flute and other instru-

ments. ‘
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Decline in Remittances by NRIs

*132. SHRI AKHILESH DAS:
SHRIMATI VEENA VERMA:

Will the Minister of FINANCE be
pleased to statc:

(a) whether there has been 33% de-
clinc in remittances by non-resident
Indians under various deposit schemes
during 1997-98;

(b) if 50, the scheme-wise decline giv-
ing scheme-wisce figures of deposits during
1995.96, 1996-97 and 1997-98 the reasons
therefor; and

{¢) how far the deposits have improved
during the first six months of 1998-99 and
what is the cstimated improvement by the
end of the current year?

THE MINISTER OF FINANCE
(SHRIT YASHWANT SINHA): (a} and
(b) No, Sir. As per the data furnished by
the Reserve Bank of India, the outstand-
ing balances in the three NR depoui
schemes are consistently on the incrcase
in the past two vears. Year-wise details of
outstandings balunces under the threso
schemes are as follows:

Rs. in crores

Deposit Account 31.3.1996 31.3.1997  31.3.1998 percentage in-
: rease in Col. 4
over Col. 3
1 2 : '3 4 5
FCNR (Banks) 19157 28472 33907 19%
NRE 13495. 17099 21766 279,
NRNR 10834 18976 23350 23%




